ay
12 hrs.

PAPERS LAID ON THE TABLE—
Contd.

Deraziep Demanos ForR  GRANTS,
1978-78 or THE MINISTRY OF INDUSTIRY

PHE MINISTER OF STATE IN
“THE MINISTRY OF INDUSTRY
(KUMARI ABHA MAITI): Sir, on
behalf of Shri George Fernandes, 1
beg to lay on the Table a copy of the
Detaled Demandg for Grants (Hind
and English versions) of the Mimstry
of Industry for 1078-79. [Placed in
Library. See No. LT-1800/78].

AxnvaL Reporr AND ReviEw oF TECH-

NICAL TEACHERS' TRAINING INSTITUTE,

‘CALCUTTA FOR 1976-77 AND STATEMERT
FOR DELAY

THE MINISTER OF STATE 1IN
THE MINISTRY OF EDUCATION.
SOCIAL WELARE AND CULTURE
(SHRIMATI RENUKA DEV] BARA-
KATAKI): I beg io lay on the
Table—

(1) (i) A copy of Annual Report
(Hindi and English versions) of
the Technica! Teachers’ Training
Institute (Eastern Region) Calcutta,
for the year 1976-7T7.

i) A copy of the Review (Hind:
and English versions) by the Gov~
ernment on the working of the
Technical Teachers’ Training Insti-
tute (Eastern Region), Calcutta for
the year 1978-T17,

(2) A statement (Hmndi and Eng-
tish versions) showing reasong for
delay in laying the above docu-
ments. (Placed n Library, See
No. LT-1801/781.

ANNUAL Resonrr OF Krupa BakxHsa
ORmENTAL Preric LIBgRARY, PATNA FOR
1096-77 AND A STAYRMENT

o, warn W v depfe
smxz # won il (g Vg

CHAITRA §6, 100 (84KA)

Pupers Laid 298

e ) ;& frafefer @ qr
e 9T W@ g —

(1) s wew wifores argid
sfafron, 19608 wv1 ooy gn-
M (4) F wEHd WA Tew
frgew ofers w80 e ¥
7 1976~77 F Nfgw  wfidew
(et awr wielt &) &1
afs  aar Edfas @E :

(2) w8 x@A arer mw feeor
(Foredy aar w3 vy ) f; Sudae
sfaden & gvwr wwwr § v
xafar  gum wfem  Awr gz 99

& ver @ @ ¢ (Placed in
Library. See No. LT-1802/78].

NaTIONAL SAVINGS CERTIFICATES (5TH

Issur) Ampr. RuLks, 1978 anp Natio-

NAL DeveLoPMENT Bonps (Ampr.)
RuLes, 1978

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(8HRI ZULFIQUARULLAH): I beg
to lay on the Table a copy each of
the Notifications (Hindi and English
versions) under sub-section (3) of
section 12 of the Government Savings
Certificates Act, 1959:—

(1) The National Savings Certi-
ficates (Fifth Issue) Amendment
Sebha I am directed to return
tion No. G.S.R. 938 in Gazette of
India dated the 11th March 1978,

(2) The Nutional Development
Bonds (Amendment) Rules, 1978,
published in Notification No, G.S.R.
339 in Gazette of India dated the
11th March, 1878, [Placed in Li-
brary.. See No. LT-1903/78].
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